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0 R D E R (ORAL)

I'ble Mi-. Justice V. S. Mai i-iriath ;

r"

The interitTi order, violation ot wliich is conpl a i ned

in this case, only directs maintenaiice of etatus quo as on

9.8.1991. The respondents have stated that tlie petiLioner

al ong with several othei's were ravci ted by a coniirion oroei

itiade on 17.7.1991 which says that the revei-sion shall take

place with iinmediato effect. The application itself was

filed long after the order of revoi'sion. We have seen the

original order. It is not poss*';:l._ Lo understand the sains

as a false and coiicocted docuntenL bi'ouglit about to det'eai

the claim of liie peLiLionei- iii this case. Ihe pet'itiunoi

has no doubt been paid the salary t'Oi' the periou durnv^

which he wei'it on leave w.e.t, 17.7.91 at the saiiie I'atc ut

. which he was drawiiig nv tl ie pi"Oiiioteo post O'-.oro i , iS

i-ev e i'S 1 oi'i. It is explamed that that is the f-equ i t'CiiiOMt

ot the. !-u ! c .aiid, tiice 1 o j-e, lie was giveii tiie s.,jiTic sal U.I y

As the -potitiorici' was oii leave i iiitiied 1 atel y f.'-oni lire dat.

✓ of passing of the order of reversion, he Ccinnot say l!
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the order of reversion did not come into et fecL. Tne

order itso'if says that it shall lake eft eel with ■i inmed idle

effect. As the interim order is one regarding maintenance

of status QUO and as v-je are satisi 'iC'd tiiat tni- 'sLoLUo a-

on the date of interim order was that the petvtionei stooo

reverted, no action under the Contempt of Coui Ls Act fo,

the alleged violation of the interim oi'der is cal led foi .

These proceedings are accordingly dropped.

(  S. R. Ady^e )
Hember (A)

(  V. 5. Mali math
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